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(a) whether it is a fact that only few individual miners are controlling the iron 
ore mining in the country; 

(b) the total earning of these private individuals from iron ore mining vis-a-
vis the royalty paid to Government; 

(c) the export earnings of these individuals; 

(d) whether it is a fact that the revenue which is supposed to come to 
Government, kitly is going into the pockets of few private individuals; and 

(e) if so, the measures Government are proposing to ensure that this revenue 
comes to Government? 

THE MINISTER OF STATE IN THE MINISTRY OF MINES (DR.T. 
SUBBARAMI REDDY): (a) No, Sir. 

(b) Figures pertaining to earnings of the private individuals and royalty paid 
to the concerned State Government are not maintained centrally. 

(c) Does not arise in viesw of (b) above. However, as per available 
information iron ore valued at 3655.15 crores, 7042.08 crores and 13650.48 crores 
has been exported during the year 2002-03,2003-04 and 2004-05 respectively. 

(d) and (e) As per Section 9 of the Mines and Minerals (Development & 
Regulation) Act, 1957, the holder of a mining lease shall pay royalty in 
respect of any mineral removed or consumed by him or by his agent, 
manager, employee, contractor or sub-lessee from the leased area at the prescribed 
rate. Royalty on minerals is collected by the concerned State Government. 

Growth of Mining Sector 

38. SHRIMATI N.P. DURGA: Will the Minister of MINES be pleased to 
state: 

(a) whether it is a fact that mining sector recorded a growth rate of a 
meagre 0.9% in 2005-06 as compared to 5.8% in 2004-05; 

(b) if so, the legal, administrative and structural reforms that Government are 
considering to bring in so as to boost the mining activity in the country; and 

(c) the reasons for such a dismal performance during 2005-06 ? 
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THE MINISTER OF MINES (SHRI SIS RAM OLA): (a) to (c) There has 
been a slow down in the growth of mineral sector. The index of mineral 
production has a weightage of 33% for Coal & Lignite, 53% for Petroleum and 
Natural Gas and 14% for other non-fuel and non-atomic minerals. Due to 
temporary closure of mines, discontinuation of mining operations because of 
heavy rain falls and labour problems in the year 2005-06, the value of index for 
mineral production for non-fuel and non-atomic minerals, under the Ministry of 
Mines, recorded a growth of 3.5% only. 

Iron Ore deposits In the country 

39. SHRI M.V. MYSURA REDDY: Will the Minister of MINES be pleased to 
state: 

(a) the total estimated quantity of iron ore deposits in the country; 

(b) The total requirement of iron ore within the country and the quantity being 
exported; 

(c) how many years the deposits of iron-ore will last at current level of 
consumption and export; 

(d) the criteria for issuing mining licences of iron ore to private people; and 

(e) whether there is any proposal to restrict issuing of mining licences to 
private people in order to avoid fast depletion of iron ore deposits? 

THE MINISTER OF MINES (SHRI SIS RAM OLA): (a) As per information 
available, the total iron ore resources are estimated at 23.60 billion tonnes as on 
1.4.2005. 

(b) and (c) The consumption of iron ore in the country during 2004-05 was 
54 million tonnes and exports of iron ore was about 83.1 million tonnes during the 
same period and at the current level of consumption and export, the iron ore 
resources will last for approximately 172 years. 

(d) As per provisions of mines and Mienral (Development & Regulation) Act, 
1957 a mining lease can be granted to Indian National or a Company as defined in 
Sub-section (1) of Section 3 of the Companies Act 1957. 

(e) In view of (c) and (d) above, there in no such proposal. 
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